IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :07-08-2025

: 07.08.2025

Date

Dealin
Sectio

ABLAPL- SANTOSH KUMAR

4/2025/07.08.2025 8750/2025 |MAHANTY C. Order Dtd. 2025-08-04 BAIL-2
ABLAPL- AMLAN SHAKTI

5/2025/07.08.2025 8813/2025 |PAUL C. Order Dtd. 2025-08-05 BAIL-2
CRLMP- HRUDANANDA WRIT

6/20251(07.08.2025 627/2025 MOHAPATRA C. Order Dtd. 2025-07-16 BRANCH-
ABLAPL- AMLAN SHAKTI

7/2025/07.08.2025 3598/2025 |PAUL C. Order Dtd. 2025-08-04
ABLAPL- COURT NO.

8/2025|07.08.2025 6766/2025 N SAHOO C. 17 Order Dtd. 2025-08-05 BAIL-1
ABLAPL- AMLAN SHAKTI COURT NO.

9/20251(07.08.2025 4649/2025 |PAUL C. 17 Order Dtd. 2025-08-04
ABLAPL- AMLAN SHAKTI COURT NO.

0/2025/07.08.2025 8731/2025 |PAUL C. 17 Order Dtd. 2025-08-04
ABLAPL- COURT NO.

1/2025|07.08.2025 8857/2025 B DAS C. 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.

2/2025/07.08.2025 6706/2025 RK MISHRA C. 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.

3/2025/07.08.2025 8866/2025 SC SUNDARAY C. 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.

4/2025/07.08.2025 8854/2025 PK ROUTRAY C. 17 Order Dtd. 2025-08-05 BAIL-1
ABLAPL- COURT NO.

5/2025/07.08.2025 8847/2025 AK NAYAK C. 17 Order Dtd. 2025-08-05 BAIL-2
ABLAPL- PRAKASH COURT NO.

6/20251(07.08.2025 8817/2025 |CHANDRA DASH C. 17 Order Dtd. 2025-08-05 BAIL-2
ABLAPL- PRAKASH COURT NO.

7/2025/07.08.2025 8849/2025 |CHANDRA DASH C. 17 Order Dtd. 2025-08-05
ABLAPL- KANTHAMANI COURT NO.

1/2025/07.08.2025 6687/2025 |SAHOO C. 17 Order Dtd. 2025-09-15

2/2025(07.08.2025 |ABLAPL-  |[BALARAM SINGH|C. COURT NO. |Order Dtd. 2025-08-05 BAIL-2




8812/2025 17
CRA- COURT NO. CRIMINZ
3/2025(07.08.2025 |S0°7 55y [P.K.MOHANTY e Order Dtd. 2025-07-31 ADDEAL
CRLA- COURT NO. CRIMINZ
4/2025(07.08.2025 |-~ . |S.C.SUNDARA e Order Dtd. 2025-07-31 ADDEAL
WP (C) - COURT NO. I
6/2025(07.08.2025 | 7c oo [R. SAMAL e Order Dtd. 2025-07-31
WP (C) - COURT NO. I
8/2025(07.08.2025 |1 oo o [R. SAMAL 1 Order Dtd. 2025-07-31
WRIT
WP (C) - COURT NO. e BRANCH
9/2025(07.08.2025 |7, 2" |R. SAMAL 1 Order Dtd. 2025-07-31 (DTVIST
BENCH-2
WRIT
WP (C) - COURT NO. e BRANCH
0/2025(07.08.2025 |1, 200" oo [R. SAMAL e Order Dtd. 2025-07-31 (DTVIST
BENCH-1
WP (C) - COURT NO. e WRIT
1/2025(07.08.2025 |, 0% o [R. SAMAL e Order Dtd. 2025-07-31 BRANCH-
WP (C) - COURT NO. e WRIT
2/202507.08.2025 |1, 2o R, SAMAL e Order Dtd. 2025-07-31 BRANCE-
WP (C) - COURT NO. o
3/2025(07.08.2025 1o 00 0o R. SAMAL e Order Dtd. 2025-07-31
WP (C) - COURT NO. el WRIT
4/2025(07.08.2025 |70 2" M. BEHERA e Order Dtd. 2025-08-04 R ANCH-
WP (C) - COURT NO. I WRIT
6/2025|07.08.2025 |,0c0 o o,c |P. K. BEHERA e Order Dtd. 2025-07-31 B RANCE-
WP (C) - COURT NO. el WRIT
1/2025(07.08.2025 | o 0" o [P K MOHANTY e Order Dtd. 2025-08-05 BRANCEH-
WP (C) - COURT NO. Cal
2/2025|07.08.2025 |7oo70" o o [P K MOHANTY 1 Order Dtd. 2025-08-05
WP (C) - COURT NO. ol WRIT
4/2025(07.08.2025 |7ooZc oo D K MOHANTY 5 oLD Order Dtd. 2025-09-08 BRANCE-
WRIT
WP (C) - MANORANJAN COURT NO. Al BRANCH
5/2025(07.08.2025 | S 0000 loana 5 oLD Order Dtd. 2025-08-06 (DTVIST
BENCH-1
CONTC- COURT NO.
6/2025(07.08.2025 |Z0oc-0 o |G C JENA 5 oLD Order Dtd. 2025-08-06
WP (C) - COURT NO. el
8/2025(07.08.2025 | 1 20" oM K RATH 5 OLD Order Dtd. 2025-08-06
2/2025(07.08.2025 |WP(C)- A K JATI COURT NO. [Order Dtd. 2025-08-06




21751/2025 2 OLD
CRLMP- GYANA RANJAN COURT NO.
5/2025(07.08.2025 |[ 00 o [Daron C. 5 OLD Order Dtd. 2025-08-04
WP (C) - COURT NO. o
6/2025/07.08.2025 |J7o°°" <R C S NAYAK C. 5 oLD Order Dtd. 2025-08-06
WRIT
WP (C) - COURT NO. el BRANCH
7/202507.08.2025 |50 0 |H K PANDA C. 5 oLD Order Dtd. 2025-08-06 (DTVIST
BENCH-2
RSA- ASHUTOSH COURT NO.
8/2025(07.08.2025 2050 o ATy C. s Order Dtd. 2025-09-22
CMAPL- S. K. COURT NO.
0/202507.08.2025 |00 o | e C. 0 Order Dtd. 2025-08-06
WP (C) - COURT NO. el
1/2025(07.08.2025 |7o00" )0, M K RATH C. s Order Dtd. 2025-08-06
CRLA- PRADIPTA COURT NO.
3/2025(07.08.2025 |00 o Lo ATy G- 3 Order Dtd. 2025-09-15
WRIT
WP (C) - COURT NO. il BRANCH
4/202507.08.2025 30,007 00 |S K SAHOO C. 3 Order Dtd. 2025-10-22 (DTVIST
BENCH-Z
WP (C) - MANORANJAN COURT NO. e
6/2025(07.08.2025 70500 0oe [papmt C. 3 Order Dtd. 2025-08-06
WRIT
WP (C) - COURT NO. o BRANCH
8/202507.08.2025 |50 20" o< [P K SAHOO C. g Order Dtd. 9999-12-31 (DTVIST
BENCH-Z
WP (C) - COURT NO. e
0/202507.08.2025 |7 =07 o |H. K. PATRA [C. g Order Dtd. 2025-08-04
WP (C) - SANKARACHARYA COURT NO. ol WRIT
1/2025(07.08.2025 |0 00 oo | CUDHURY C. g Order Dtd. 9999-12-31 R ANCEH-
WRIT
WP (C) - COURT NO. el BRANCH
3/2025(07.08.2025 |7 00 o [B. K. PATI  [C. g Order Dtd. 2025-08-04 (DTVISI
BENCH-1
WP (C) - COURT NO. el
4/202507.08.2025 |70 0 |G JAYSINGH |C. g Order Dtd. 2025-08-06
BIKRAM
WP (C) - COURT NO. el WRIT
6/202507.08.2025 |70, o0 5 CHANDRA C. oe Order Dtd. 2025-08-12 R ANCH-
GHADEI
TRP (C) - COURT NO. e
7/2025(07.08.2025 | oo S0, |SARAT DASH  [C. os Order Dtd. 2025-08-05
8/2025(07.08.2025 WP (C)- R. K. BARIK |[C. COURT NO.




14779/2025 25
0/2025(07.08.2025 [ColtPlC  |B. N. SAHU TOURT MO lorder ptd. 2025-09-24
1/2025(07.08.2025 ?fégé;zoz5 J. R. KAR JoURE o
2/202507.08.2025 | MTTC L H. K. PATRA ToURT MO lorder prd. 2025-08-05 BATL-1
WRIT
3/2025(07.08.2025 [P0 )0 B ETANIAN ToURE MO lorder ptd. 2025-08-06 ?§?$§21
BENCH-Z
4/2025(07.08.2025 |SUREC (S TDN SACAR TV MO lorder ptd. 2025-08-01
5/2025(07.08.2025 [P {S)7 o ORANIAN TOURT MO lorder ptd. 2025-08-06
7/2025(07.08.2025  [70iC)T PN ORANIAN TOURT MO lorder ptd. 2025-08-06
8/2025(07.08.2025 §§é§$;2023 A T NAYAK TOURT MO lorder ptd. 2025-08-06 N CH.
0/2025(07.08.2025 ?iég;;2023 A K BEHERA TOURT MO lorder ptd. 2025-08-06 e eH.
5/2025(07.08.2025  [JUCete B B TANGA TOURT MO lorder ptd. 2025-08-04
6/2025(07.08.2025 ?Eégg;zozz A MISHRA SoURT MO lorder pd. 2025-08-22 e CH.
7/2025(07.08.2025 oot e SooXt MO lorder ptd. 2025-08-05
9/2025(07.08.2025 [¢EC N K ROUT So0RT MO lorder pra. 2025-08-05
0/202507.08.2025 fg§§>5022 S HUSAN SoURT MO lorder pta. 2025-08-06 e CH.
2/202507.08.2025 [ 5o RT MO lorder pra. 2025-08-05
4/2025(07.08.2025 50 (17 o samar SoURT MO lorder prd. 2025-08-04 N CH.
5/2025(07.08.2025  [golchn M R ROUTRAY So0Xt MO lorder ptd. 2025-08-05 BATL-1
0/2025(07.08.2025 "5°7 s c DasH 5o 8T MO lorder pta. 2025-08-05 APoEAL

SEC.




FAO-

COURT

NO.

MISC.

2/2025/07.08.2025 133/2012 D K MOHANTY o5 Order Dtd. 2025-08-05 APPEAL
SEC.
7/2025/07.08.2025 §§é§;;2015 s C DAS ggURT NO- lorder Dtd. 2025-08-04 giiECH_
1/2025(07.08.2025  [1esC)" s swarn SoURT MO lorder prd. 2025-08-04 N CH.
2/2025(07.08.2025 1017 s SWAIN SooXt MO lorder ptd. 2025-08-04 e CH.
4/2025(07.08.2025  ["01C)7 s swATN SooXt MO lorder ptd. 2025-08-04 e CH.
5/202507.08.2025 ?zégi;2013 S SWAIN 5o Xt MO lorder pd. 2025-08-04 .
8/2025(07.08.2025 §§2¥3;025 K. SAHOO ggURT NO-lorder ptd. 2025-08-05
0/2025(07.08.2025 §§2¥§625 J.BEHERA ggURT NO-lorder ptd. 2025-08-05
1/2025(07.08.2025 gig§35025 A.S.PAUL ggURT NO-lorder ptd. 2025-08-05
2/2025/07.08.2025 353235025 A.S.PAUL So0Xt MO lorder ptd. 2025-08-05
3/2025/07.08.2025 353235025 A.K.BEHERA SooXt MO lorder ptd. 2025-08-05
4/2025(07.08.2025 225235025 P.K.MOHANTY SgURT NO-lorder ptd. 2025-08-05
5/2025(07.08.2025 §§2§55025 P.K.PANT igURT NO-lorder ptd. 9999-12-31
7/2025(07.08.2025 S?Eff;oz5 B.DAS gogig NO-lorder ptd. 2025-07-31
8/2025(07.08.2025 352235025 S.P.SAMANTA gogig NO-lorder ptd. 9999-12-31
0/2025(07.08.2025 §§§§32025 S.P.SAMANTA gogig NO-lorder ptd. 2025-08-05
1/2025(07.08.2025 §$Z¥55025 S.K.DAS SO0 MO lorder pd. 9999-12-31
2/2025(07.08.2025 555?55025 B.K.NAYAK Sogig NO-lorder ptd. 2025-07-10
3/2025(07.08.2025 §§2g3;025 L.D.SAHOO-A Sogig NO-lorder ptd. 2025-08-05
4/2025(07.08.2025 ggggf;025 M.K.MALLIK gogig NO-lorder ptd. 2025-08-05
5/2025/07.08.2025 22223;025 H.K.MALLICK gogig NO-lorder ptd. 2025-07-14
6/2025/07.08.2025 gi§¥§625 K. BARAL gogig NO-lorder ptd. 2025-08-05
7/2025(07.08.2025 533235025 L.D.PANDA gogig NO-lorder Dtd. 9999-12-31 ;?;glNﬁ
0/2025(07.08.2025  [1219)° e k. gmNa 500ns MO lsudgement pd. 2025-08-04 e CH.




WP (C) - COURT NO. o WRIT
1/2025(07.08.2025 [1°0C)°  3.s.DAs c. ot Judgement Dtd. 2025-08-04 e
WP (C) - COURT NO. o WRIT
3/202507.08.2025 [} SV lB N SAHU c. S Order Dtd. 2025-07-28 e
WP (C) - COURT NO. el
6/2025(07.08.2025 [[275)° /R K BARIK c. e Order Dtd. 2025-08-05
WP (C) - CHIEF
6/2025(07.08.2025 D K SAHU c. JUSTICE'S |Order Dtd. 2025-09-02
18412/2025
COURT
WRIT
1/2025(07.08.2025 |NE(C)- S K SAHU c §g§?§CE'S Order Dtd. 2025-08-05 BRANCH
-08. 20779/2025 : et : (DIVISI
BENCH-1
WP (C) - CHIEF
3/2025(07.08.2025 D K SAHU c. JUSTICE'S |Order Dtd. 2025-09-02
18186/2025
COURT
CRLREV- CHIEF
1/2025(07.08.2025 A. MOHANTY  [C. JUSTICE'S |Order Dtd. 2025-08-07
439/2025
COURT
CRLA- COURT NO. CRIMINZ
2/2025(07.08.2025 ([3287 T MISHRA c. : Order Dtd. 2025-08-18 et
ABLAPL- PRASANTA COURT NO.
3/2025(07.08.2025 [ R ek C- : Order Dtd. 2025-08-05 BATL-2
ABLAPL- BINDU SAGAR COURT NO.
5/2025(07.08.2025 [ il e c. : Order Dtd. 2025-08-05
CRLMC- COURT NO. CRIMINZ
6/2025(07.08.2025 oo VO b samaAL c. - Order Dtd. 9999-12-31 e
ABLAPL- PRASANT KUMAR COURT NO.
7/2025(07.08.2025 AT PRASE c. - Order Dtd. 2025-08-05 BATL-2
ABLAPL- COURT NO.
9/202507.08.2025 DAY e K. BARIK [C. - Order Dtd. 2025-08-04
ABLAPL- BINDU SAGAR COURT NO.
0/2025(07.08.2025  PELELC ey c. . Order Dtd. 2025-08-05
ABLAPL- MANOJ KUMAR COURT NO.
6/2025(07.08.2025  HELARLC  [TATOY & c. i Order Dtd. 2025-07-15
MATA- COURT NO. FIRST
8/2025(07.08.2025 |27 . Ip samMaL c. : Order Dtd. 2025-08-21 s
WA- COURT NO. WRIT
9/2025(07.08.2025 72> |n DAS c. : Order Dtd. 2025-08-04 N eEAL
WA- COURT NO. WRIT
0/2025(07.08.2025 "2 b NAVAK c. : Order Dtd. 2025-08-04 N eEAL
MATA- COURT NO. FIRST
2/202507.08.2025 000 P K MISHRA |C. : Order Dtd. 2025-07-28 e
5/2025[07.08.2025 |WA- P K PAL C. COURT NO. |order Dtd. 2025-08-05




2854/2024 | 1
WA- COURT NO.
7/2025(07.08.2025  |,o-, 0, [P K PAL ] Order Dtd. 2025-08-05
aE (O - CHIEE BRANCH
\ - -
8/2025(07.08.2025 | goov” 0, [A K SHAIN gg§§$CE S|order Dtd. 2025-08-18 (DTVIST
BENCH-1
CRLA- COURT NO. CRIMINEZ
0/2025(07.08.2025 S0 o |C.KASTURI 5 Order Dtd. 9999-12-31 ADDEAL
M/S.RAKESH
4/2025(07.08.2025 |SS-MC KU.MALLICK, S " MO lorder ptd. 2025-08-01 uise
3234/2017 22 MISC
S.S. DASH
WA- COURT NO.
5/2025/07.08.2025 |oo 0o, |B. DAS s Order Dtd. 2025-07-25
CMP- COURT NO. WRIT
6/2025(07.08.2025 | co-") 0o,  |B.BARAL 5 Order Dtd. 2025-08-05 BRANCH-
CMP- COURT NO. WRIT
7/2025(07.08.2025 | .o oo, |P.K.BEHERA oy Order Dtd. 2025-08-05 BRANCH-
CMP- COURT NO. WRIT
8/2025(07.08.2025 |go2", - |B.S.SHAIN 5 Order Dtd. 2025-08-06 BRANCE-
CMP- COURT NO. WRIT
9/2025(07.08.2025 | ZJ0", o,  |B.SAMAL 5 Order Dtd. 2025-08-04 BRANCH-
RSA- SECOND
0/2025(07.08.2025 |72°7 P.C.MOHANTY DR (J) Order Dtd. 9999-12-31 S DPEAL
ABLAPL-
1/2025(07.08.2025 o " INK ROUT DR (J) Order Dtd. 2025-07-29
WRIT
WP (C) - o BRANCH
2/2025(07.08.2025 |/ 0o M BEHERA DR (J) Order Dtd. 2025-07-18 (DTVIST
BENCH-Z
SA- SECOND
3/2025(07.08.2025 |7 0. M BEHERA DR (J) Order Dtd. 2025-07-31 S DDEAL
7/202507.08.2025  |CONTCT A K PANDA DR (J) Order Dtd. 2025-08-06
-Ue- 2634/2024 )
8/202507.08.2025 |CONTC- G BEHERA DR (J) Order Dtd. 2025-08-06
S 4288/2024 )
WP (C) - el WRIT
9/2025(07.08.2025 [T . "0 o |S. R BARIK DR (J) Order Dtd. 2025-08-06 BRANCH-
WP (C) - el WRIT
0/2025|07.08.2025 25380/2021 R K ROUT DR (J) Order Dtd. 2025-08-05 BRANCH-
WP (C) - o WRIT
1/2025(07.08.2025 |, 000 00 [P K JENA DR (J) Order Dtd. 2025-07-30 BRANCE-
WP (C) - el WRIT
2/2025(07.08.2025 |7c o0 o |D SAMAL DR (J) Order Dtd. 2025-08-06 BRANCH-
WP (C) - el WRIT
3/2025/07.08.2025 334742023 |C SAMAL DR (J) Order Dtd. 2025-08-06 BRANCH-




WP (C) - el WRIT
4/2025/07.08.2025 S 20 0,5 M K MOHANTY |C. DR (J) Order Dtd. 2025-08-04 BRANCH-
WP (C) - el WRIT
5/2025|07.08.2025 38539/2023 P K PATTNAIK |C. DR (J) Order Dtd. 2025-08-05 BRANCH-
WP (C) - COURT NO. el WRIT
6/2025(07.08.2025 11901/2024 A K SWAIN C. > OLD Order Dtd. 2025-08-20 BRANCH-
WRIT
WP (C) - COURT NO. BRANCH
7/2025|07.08.2025 21803/2025 D BISWAL C. o5 Order Dtd. 9999-12-31 (DIVISI
BENCH-:
WRIT
WP (C) - COURT NO. o BRANCH
8/2025/07.08.2025 |, 0.0 0,5 D BISWAL C. b Order Dtd. 9999-12-31 (DIVISI
BENCH-1
WP (C) - COURT NO. el WRIT
9/202507.08.2025 |/ o0 500, M R SAHOO C. hos Order Dtd. 2025-08-06 BRANCH-
WP (C) - COURT NO. el
0/2025|07.08.2025 |, o) 50,, B K JATT C. hos Order Dtd. 2025-08-06
WP (C) - COURT NO.
1/2025|07.08.2025 21159/2025 S DAS C. o5
CRLMC- COURT NO. CRIMINZ
2/2025|07.08.2025 271/2020 S HUSAN C. o5 Order Dtd. 2025-08-06 MISC
CRLMC- COURT NO. CRIMINZ
3/2025|07.08.2025 271/2020 B SINGH C. o5 Order Dtd. 2025-08-06 MISC
CRLMC- COURT NO. CRIMINZ
4/2025|07.08.2025 2720/2023 P CH DAS C. 19 Order Dtd. 2025-08-20 MISC
ABLAPL- PRAKASH KU COURT NO.
5/2025|07.08.2025 8843/2025 |JENA C. 17 Order Dtd. 2025-09-24
ABLAPL- COURT NO.
6/2025|07.08.2025 8840/2025 N K ROUT C. 17 Order Dtd. 2025-08-05 BAIL-1
ABLAPL- COURT NO.
7/2025|07.08.2025 8838/2025 S K DAS C. 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.
8/2025|07.08.2025 8837/2025 D P DASH C. 17 Order Dtd. 2025-09-23 BAIL-2
WP (C) - COURT NO. el WRIT
9/2025|07.08.2025 21853/2025 R. C. MALLICK|C. 6 Order Dtd. 2025-08-13 BRANCH-
ABLAPL- COURT NO.
0/2025|07.08.2025 8835/2025 G JAYASINGH |[C. 6 Order Dtd. 2025-08-05 BAIL-2
WRIT
WP (C) - COURT NO. el BRANCH
1/2025|07.08.2025 21885/2025 R. C. MALLICK|C. 6 Order Dtd. 2025-08-13 (DIVISI
BENCH-:
2/2025(07.08.2025 |ABLAPL-  |SATYAPRIYA  [C. COURT NO. Order Dtd. 2025-09-23 BAIL-2




8834/2025 |SAMANTA 17
WP (C) - COURT NO. el
3/2025/07.08.2025 21892/2025 R. C. MALLICK 6 Order Dtd. 2025-08-13
ARBA- COURT NO.
4/2025/07.08.2025 32/2022 S K SAMAL 6 Order Dtd. 2025-08-04 M.J.C
ABLAPL- COURT NO.
5/2025/07.08.2025 8832/2025 G JAYASINGH 17 Order Dtd. 2025-09-23
ABLAPL- COURT NO.
6/20251(07.08.2025 8829/2025 M R SAHOO 17 Order Dtd. 2025-08-05 BAIL-2
WP (C) - COURT NO. el WRIT
7/2025|07.08.2025 3876/2015 |° K PANI 17 Order Dtd. 2025-08-06 BRANCH-
ABLAPL- COURT NO.
8/2025|07.08.2025 6828/2025 |SURESH KU DAS 17 Order Dtd. 2025-08-05 BAIL-2
WP (C) - COURT NO. el WRIT
9/2025(07.08.2025 20100/2018 * K JATI 17 Order Dtd. 2025-08-05 BRANCH-
ABLAPL- COURT NO.
0/2025|07.08.2025 8807/2025 |B DAS 17 Order Dtd. 2025-08-05 BAIL-1
ABLAPL- COURT NO.
1/2025/07.08.2025 8805/2025 B DAS 17 Order Dtd. 2025-09-23
WP (C) - COURT NO. el WRIT
2/2025/07.08.2025 20109/2018 A MOHANTY 17 Order Dtd. 2025-08-05 BRANCH-
ABLAPL- COURT NO.
3/2025(07.08.2025 8802/2025 |B SWAIN 17 Order Dtd. 2025-09-09 BAIL-1
ABLAPL- COURT NO.
4/2025/07.08.2025 8799/2025 CHHABI RANA 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.
5/2025/07.08.2025 8798/2025 S MOHAPATRA 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.
6/20251(07.08.2025 8797/2025 J R BISWAL 17 Order Dtd. 2025-08-05
ABLAPL- COURT NO.
7/2025/07.08.2025 8796/2025 U P BAG 17 Order Dtd. 2025-08-05 BAIL-1
ABLAPL- KAMALAKANTA COURT NO.
8/2025/07.08.2025 8391/2025 MOHANTA 17 Order Dtd. 2025-08-05
ABLAPL- SATYAPRIYA COURT NO.
9/20251(07.08.2025 7228/2025 |SAMANTA 17 Order Dtd. 2025-08-05
ABLAPL- GANESH COURT NO.
1/2025/07.08.2025 6673/2025 |CHANDRA JENA 17 Order Dtd. 2025-08-05
ABLAPL- PRASANNA COURT NO.
2/2025/07.08.2025 6671/2025 |KUMAR ROUTRAY 17 Order Dtd. 2025-08-05 BAIL-2
ABLAPL- COURT NO.
4/2025/07.08.2025 5394/2025 B B MALLICK 17 Order Dtd. 2025-09-23
SA- COURT NO. SECOND
8/2025/07.08.2025 127/2002 P.DAS 17 Judgement Dtd. 2025-07-31 APPEAL
WP (C) - COURT NO. WRIT
9/20251(07.08.2025 10520/2022 ROSAN PRADHAN 17 Order Dtd. 2025-07-31 BRANCH-




WP (C) - COURT NO. . WRIT
4/202507.08.2025 |7 2o o A P DAS o Order Dtd. 2025-08-05 R ANCH-
KARTIK
5/202507.08.2025 S0 7 [CHANDRA TOURT MO lorder ptd. 2025-08-04
TRIPATHY
RSA- HRUDANANDA COURT NO. SECOND
6/2025(07.08.2025 |07 oo |uoHApATRA 0 Order Dtd. 2025-08-05 S EEEAL
WP (C) - COURT NO. e WRIT
7/202507.08.2025 | Too0” o |CHINTU SAMAL 5 Order Dtd. 2025-07-30 R ANCH-
ABLAPL- COURT NO.
8/2025(07.08.2025 [0 00 . P, R. SWAIN 5 Order Dtd. 2025-08-05 BATL-2
ABLAPL-  |[RASHMIPRAVA COURT NO.
9/2025(07.08.2025 [ (o000 o[ 0 Order Dtd. 2025-08-05
CRLMC- COURT NO.
0/2025(07.08.2025 70" o |J. DEHURY 5 Order Dtd. 2025-08-04
CRLMC- PRASANNA COURT NO.
1/2025(07.08.2025 | S0 o Lty swaTH 5 Order Dtd. 2025-08-04
ABLAPL-  |DEBASISH COURT NO.
2/2025(07.08.2025 [ 000 o | 0 Order Dtd. 2025-08-05 BATL-2
ABLAPL- COURT NO.
4/2025(07.08.2025 (25 A, MOHANTY 5 Order Dtd. 2025-08-05
ABLAPL-  |PRASANTA COURT NO.
5/202507.08.2025 [0 o0 L S ARTK 15 Order Dtd. 2025-08-05
CRLMC- COURT NO. CRIMINZ
6/2025(07.08.2025 |70 " . [M.NAYAK > Order Dtd. 2025-08-04 Mrse
CRLMC- COURT NO.
8/2025(07.08.2025 |70 o [B.K.NAYAK > Order Dtd. 2025-08-04
CRLMC- COURT NO.
0/2025(07.08.2025 |70 . R.K.RANA 5 Order Dtd. 2025-08-04
CRLMC- COURT NO.
1/2025(07.08.2025 |77 |B.BEHERA > onD Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. BRANCH
2/2025/07.08.2025 |00 0o D BISWAL g (DTVIST
BENCH-1
WP (C) - COURT NO. el WRIT
3/2025(07.08.2025 |50 o000 |S DAS g Order Dtd. 2025-08-06 R ANCH
WP (C) - COURT NO. o WRIT
4/202507.08.2025 |70 00" o |S MITRA os Order Dtd. 9999-12-31 R ANCEH-
WP (C) - COURT NO. o WRIT
5/202507.08.2025 |1 00 o0, |[R C MUDULI oe Order Dtd. 9999-12-31 R ANCH-
WP (C) - COURT NO. WRIT
6/2025(07.08.2025 7o " o.M R BARIK os Order Dtd. 2025-08-06 R ANCEH-
7/2025/07.08.2025 |WP(C)- S.P.SAMANTA COURT NO. |Order Dtd. 2025-08-05 WRIT




113764/2025 | 25 BRANCH-
WP (C) - COURT NO. e
8/2025(07.08.2025 |1 oo M R ROUTRAY g Order Dtd. 2025-08-06
WP (C) - COURT NO. el WRIT
9/2025(07.08.2025 |10 o 0oc N C ROUT g Order Dtd. 2025-08-06 R ANCH-
WP (C) - COURT NO. o
0/202507.08.2025 |70 c0” P N NAYAK g Order Dtd. 2025-08-06
WP (C) - DR.PURUSOTTAM COURT NO. 1ol WRIT
1/202507.08.2025 |20 00 0o c|inirs g Order Dtd. 9999-12-31 R ANCEH-
WRIT
WP (C) - COURT NO. el BRANCH
2/2025|07.08.2025 | )1 00 o o |S K PRADHAN g Order Dtd. 2025-08-06 (DTVIST
BENCH-1
WRIT
WP (C) - COURT NO. el BRANCH
3/2025(07.08.2025 |50 oc0" 0o B BARIK g Order Dtd. 2025-08-06 (DTVISI
BENCH-1
WP (C) - ACHYUTANANDA COURT NO. nal WRIT
4/202507.08.2025 |20 o0 oo o o mrana Tk g Order Dtd. 2025-08-06 B ANCEH-
WP (C) - COURT NO. el WRIT
5/202507.08.2025 |3 0o, |S CH SUNDARA g Order Dtd. 2025-08-06 R ANCH-
WP (C) - SRIKANTA COURT NO. Cna WRIT
6/2025(07.08.2025 |70 ool A os Order Dtd. 2025-08-06 R ANCH-
WP (C) - COURT NO. Coal
7/202507.08.2025 |70 o0 |B BEHERA g Order Dtd. 2025-08-06
WP (C) - GOPINATH COURT NO. Cna WRIT
8/202507.08.2025 |7 0000 0ol Cns oe Order Dtd. 2025-08-06 R ANCH-
WP (C) - GOPINATH COURT NO. Aa_
9/2025(07.08.2025 |00 00 oo | conas os Order Dtd. 2025-08-06
WP (C) - COURT NO. el WRIT
0/202507.08.2025 [cc 70 |S K RATH g Order Dtd. 2025-08-05 R ANCEH-
WP (C) - COURT NO. o WRIT
1/202507.08.2025 |70 20 o0, |J N MOHAPATRA oe Order Dtd. 9999-12-31 R ANCH-
WP (C) - SRIKANTA COURT NO.
2/202507.08.2025 |1 00| g Order Dtd. 2025-08-05
WP (C) - COURT NO. el
3/202507.08.2025 |70, L |G C BARIK g Order Dtd. 2025-08-05
ABLAPL- SANTOSH KU COURT NO.
4/2025(07.08.2025  [oor's oo bo i iy g Order Dtd. 2025-08-05




CRLMP-

COURT

NO.

5/2025|07.08.2025 942 /2025 B.B.MOHAPATRA [C.O. o5 Order Dtd. 2025-08-06
WP (C) - COURT NO. el WRIT
6/2025(07.08.2025 21172/2025 G D MALLICK C.0. o5 Order Dtd. 2025-08-05 e
WP (C) - COURT NO. o WRIT
7/2025|07.08.2025 21631/2025 R C MUDULI c.0. o5 Order Dtd. 9999-12-31 BRANCH-
WP (C) - COURT NO. el WRIT
8/2025|07.08.2025 19856/2025 RANJIT SAMAL |[C.O. o5 Order Dtd. 2025-08-05 BRANCH-
WP (C) - COURT NO. el WRIT
9/2025(07.08.2025 5364/2021 K N SAHOO C.0. o5 Order Dtd. 2025-08-05 e
WP (C) - COURT NO. el WRIT
0/2025|07.08.2025 9651/2023 K N SAHOO c.0. o5 Order Dtd. 2025-08-05 BRANCH-
WP (C) - COURT NO. e
1/2025|07.08.2025 19738/2025 R CH ROUT Cc.0. o5 Order Dtd. 2025-07-31
CMP- COURT NO.
3/2025/07.08.2025 1376/2024 B. BEHERA C.O. 50 Order Dtd. 2025-08-05
WP (C) - COURT NO. ol WRIT
4/2025|07.08.2025 92001/2025 R. C. MALLICKI|C.O. p Order Dtd. 2025-09-01 BRANCH-
WP (C) - COURT NO. o WRIT
5/2025|07.08.2025 92037/2025 R. C. MALLICKI|C.O. p Order Dtd. 2025-09-01 BRANCH-
WP (C) - MANOJ KUMAR B B WRIT
8/2025|07.08.2025 18093/2017 RANA GENERAL Order Dtd. 2025-03-17 BRANCH-
WP (C) - SURYAKANTA L , WRIT
9/2025(07.08.2025 9280/2021 |PALAT GENERAL Petition With Annexures BRANCH-
WP (C) - PRAFULLA
0/2025|07.08.2025 18257/2024 CHANDRA GENERAL Order Dtd. 2024-08-28
ACHARYA
CONTC- SANJIB KUMAR
5/2025/07.08.2025 3194/2025 |[RATH GENERAL Order Dtd. 2025-08-01
CONTC- SANJIB KUMAR
7/2025/07.08.2025 1153/2024 |RATH GENERAL Order Dtd. 2025-07-29 CONTEME
WP (C) - PRAFULLA gii;CH
5/2025|07.08.2025 CHANDRA GENERAL Order Dtd. 2025-08-04
14220/2025 ACHARYA (DIVISI
BENCH-Z
WRIT
WP (C) - o BRANCH
7/2025/07.08.2025 20843/2025 MANAS PATI GENERAL Order Dtd. 2025-07-31 (DIVISI
BENCH-1
WP (C) -
8/2025/07.08.2025 MANAS PATI GENERAL Order Dtd. 2025-07-31

20870/2025




CONTC-
9/20251(07.08.2025 3484/2025 MANAS PATI GENERAL Order Dtd. 2025-08-01

WP (C) - SOUBHAGYA .
0/2025|07.08.2025 3025/2010 |LAXMI SAHOO GENERAL Entire Order

WP (C) - SOUBHAGYA .
1/2025|07.08.2025 3025/2010 |LAXMI SAHOO GENERAL Plaint

WP (C) - SOUBHAGYA
2/2025/07.08.2025 3025/2010 |LAXMI SAHOO GENERAL Counter
3/2025(07.08.2025 | CONTCT MANAS PATI GENERAL Order Dtd. 2025-08-01

: : 3485/2025 :

WP (C) - SARBESWAR . WRIT
4/2025/07.08.2025 9581/2024 |SAHOO GENERAL Entire Document BRANCH-
5/2025(07.08.2025 |CONTCT MANAS PATI GENERAL Order Dtd. 2025-08-01

: : 3199/2024 )
9/2025(07.08.2025 | MET MAHESWAR JATI |GENERAL Order Dtd. 2025-08-05

SUe. 1078/2025 :
6/202507.08.2025 ["2(C)=- MAHESWAR JATI |GENERAL Order Dtd. 2025-07-30

20084/2025

CONTC- JAGANATHA
3/2025|07.08.2025 3098/2025 MAHAPATRO GENERAL Order Dtd. 2025-08-05 CONTEME
3/202507.08.2025 |"E(C)- MANAS PATI GENERAL Order Dtd. 2025-08-01

-Pe- 27149/2024 :

BLAPL- PRASANTA
6/20251(07.08.2025 3740/2023 |KUMAR DATRI GENERAL Order Dtd. 2023-08-02 BAIL-2

CRLMP- ANASUYA
7/2025107.08.2025 1194/2024 |BEHERA GENERAL Order Dtd. 2025-08-04

CONTC- PRASANTA
9/20251(07.08.2025 1734/2025 |[KUMAR PATRI GENERAL Order Dtd. 2025-06-20

RSA- PRAMOD RANJAN . .
6/20251(07.08.2025 35/2010 BEHERA GENERAL Entire Brief

WP (C) - GHANASHYAM o
9/20251(07.08.2025 19103/2018 MUDULT GENERAL Order Dtd. 2018-12-04

WP (C) - PRASANTA el
8/2025|07.08.2025 17533/2024 KUMAR PATRI GENERAL Order Dtd. 2024-08-30

WP (C) - HIGHER
9/2025|07.08.2025 |, 075 o |[EDUCATION GENERAL Order Dtd. 2025-02-17

DEPARTMENT
2/2025(07.08.2025 |WP(C)- \HIGHER GENERAL Order Dtd. 2025-03-05 WRIT




3169/2021 |EDUCATION BRANCH-
DEPARTMENT
4/2025(07.08.2025 |[BCA” HIRARAM BHOI |GENERAL Entire Document
08 288/2025
e (C) - HIGHER
5/2025(07.08.2025 17 /C)°  _|EDUCATION GENERAL Order Dtd. 2025-06-24
DEPARTMENT
HIGHER
6/2025(07.08.2025 ?gég;;ZOZS EDUCATION GENERAL Order Dtd. 2025-06-23 e
DEPARTMENT
7/2025(07.08.2025 |[hCA” HIRARAM BHOI |GENERAL Entire Document
08 290/2025
WP (C) - HIGHER giiECH
0/2025(07.08.2025 EDUCATION GENERAL Order Dtd. 2025-06-24
14648/2025 20 CRTEON (DIVISI
BENCH-1
HIGHER
5/2025(07.08.2025 §§é§>5022 EDUCATION GENERAL Order Dtd. 2025-06-23 e CH.
DEPARTMENT
CRLMP-
9/2025(07.08.2025 BASUDEV SAHOO |GENERAL Order Dtd. 2025-07-09
770/2025
0/2025(07.08.2025 [ACA~ HIRARAM BHOI |GENERAL Entire Document
-08- 298/2025
CRLMP-
3/2025(07.08.2025 SABITRI PANDA [GENERAL Order Dtd. 2025-07-09
770/2025
CRLMP-
6/2025(07.08.2025 SANJULATA PAL |GENERAL Order Dtd. 2025-07-09
770/2025
HIGHER
8/2025(07.08.2025 ?ﬁé?é}2025 EDUCATION GENERAL Order Dtd. 2025-06-23 N CH.
DEPARTMENT
CRLMP- NITYANANDA
0/2025(07.08.2025 (oo UEC Lo GENERAL Order Dtd. 2025-07-09
CRLMP- AMBIKARANI
4/2025(07.08.2025 [SAMPC o EELR GENERAL Order Dtd. 2025-07-09
7/2025(07.08.2025 [ACA~ HIRARAM BHOI |GENERAL Entire Document
08 299/2025
CRLMP-
9/2025(07.08.2025 PADMINI SABAT [GENERAL Order Dtd. 2025-07-09
770/2025
CRLMP- SANTOSH KUMAR
2/2025(07.08.2025  [3 000 S GENERAL Order Dtd. 2025-07-09
CRLMP- MANENDRA
5/2025(07.08.2025 |00 e GENERAL Order Dtd. 2025-07-09
CRLMP- RANJAN KUMAR
9/2025(07.08.2025 (VP A GENERAL Order Dtd. 2025-07-09
2/2025(07.08.2025 |cSCME- SUSMITA SEN |GENERAL Order Dtd. 2025-07-09
-08- 770/2025 .
8/2025(07.08.2025 |CRLMC- SURESH GENERAL Order Dtd. 2025-08-05




2299/2025 |CHANDRA
PRADHAN
BLAPL- PRADEEP KUMAR
0/20251/07.08.2025 7375/2025 |DASH GENERAL Order Dtd. 2025-08-06 BAIL-1
BLAPL- PRADEEP KUMAR
4/20251|07.08.2025 7373/2025 |DASH GENERAL Order Dtd. 2025-08-06 BAIL-1
ABLAPL- USHA RANT
8/2025|07.08.2025 8895/2025 |PRADHAN GENERAL Order Dtd. 2025-08-06
WRIT
WP (C) - el BRANCH
1/2025/07.08.2025 24120/2023 MANAS PATI GENERAL Order Dtd. 2025-08-06 (DIVISI
BENCH-2
BLAPL-
2/2025(07.08.2025 RASHMITA SAHU GENERAL Order Dtd. 2025-08-06 BAIL-2
7416/2025
ABLAPL- RAJENDRA
5/202507.08.2025 [Jg 00 oc hapavan royr |CENERAL Order Dtd. 2025-08-06 BAIL-2
BLAPL- RAJAT KUMAR
7/2025(07.08.2025  [DS0 0 oo Dot GENERAL Order Dtd. 2025-08-06
BLAPL- AJIT KUMAR
3/2025|07.08.2025 7680/2025 RAUT GENERAL Order Dtd. 2025-08-06
BLAPL- AJIT KUMAR
4/2025(07.08.2025 [0/ 0 oc [paun GENERAL Order Dtd. 2025-08-06 BATL-2
ABLAPL- AJIT KUMAR
6/20251(07.08.2025 8924/2025 RAUT GENERAL Order Dtd. 2025-08-06
BLAPL- AJIT KUMAR
9/20251(07.08.2025 7367/2025 RAUT GENERAL Order Dtd. 2025-08-06
CRLREV- DILLIP KUMAR
1/2025/07.08.2025 152/2025 NANDA GENERAL Order Dtd. 2025-06-18
MATA- SHIBA SANKAR FIRST
2/2025|07.08.2025 192/2024 BISWAL GENERAL Order Dtd. 2025-08-04 APPEAL
TRP (C) - SANDHYARANT
3/2025|07.08.2025 209/2025 PANT GENERAL Order Dtd. 2025-08-07
CONTC- PRASANTA
4/2025|07.08.2025 6812/2024 |KUMAR PATRI GENERAL Order Dtd. 2025-08-01
ABLAPL- RAJENDRA
5/2025|07.08.2025 5441/2025 NARAYAN ROUT GENERAL Order Dtd. 2025-08-04 BAIL-2
ABLAPL- RAJENDRA
6/2025(07.08.2025 5441/2025 NARAYAN ROUT GENERAL Order Dtd. 2025-08-04 BAIL-2
WP (C) - JEEVANJYOTI el WRIT
3/2025|07.08.2025 16704/2024 MOHANTY GENERAL Order Dtd. 2025-08-06 BRANCH-
7/2025|07.08.2025 |WP(C)- \JEEVANJYOTI |GENERAL Order Dtd. 2025-08-06 WRIT




15982/2024 MOHANTY BRANCH-
BLAPL- RAJENDRA
9/2025(07.08.2025 7483/2025 |NARAYAN ROUT GENERAL Order Dtd. 2025-08-07
RSA- SECOND
6/2025(07.08.2025 26/2022 A MOHANTY GENERAL P
WP (C) - WRIT
7/2025(07.08.2025 30571/2023 P K MISHRA GENERAL BRANCH-
WP (C) -
8/2025|07.08.2025 9776/2004 S K SWAIN GENERAL
WP (C) -
9/2025(07.08.2025 1777/2005 S K SWAIN GENERAL
FAO- MISC.
0/2025(07.08.2025 BHARAT GENERAL APPEAL
20/2024
SEC.
CRLMC- CRIMINZ
3/2025/07.08.2025 1088/2024 S SAMAL GENERAL MTSC
WP (C) -
7/2025(07.08.2025 13422/2016 H K DASH GENERAL
WA- WRIT
0/2025(07.08.2025 333/2018 H K DASH GENERAL APPEAL
WP (C) - WRIT
1/2025|07.08.2025 13857/2007 S K MOHANTY |GENERAL BRANCH-
WP (C) - WRIT
3/2025/07.08.2025 13857/2007 S K MOHANTY |GENERAL BRANCH-
MACA— MISC.
4/2025(07.08.2025 R K DEBATA GENERAL APPEAL
937/2007
SEC.
CRLMC- CRIMINZ
9/2025(07.08.2025 149272023 B P TANGA GENERAL MISC
FAO- MISC.
2/2025|07.08.2025 S R ROUT GENERAL APPEAL
11/2020
SEC.
MATA- FIRST
5/2025|07.08.2025 249/2023 S PRADHAN GENERAL APPEAL
RSA- SECOND
7/2025(07.08.2025 131/2002 R K BARIK GENERAL APPEAL
9/202507.08.2025 |RoA” N SAHOO GENERAL
A 288/2008
RVWPET-
2/2025/07.08.2025 56/2008 S K SWAIN GENERAL
WP (C) - WRIT
5/2025|07.08.2025 9651/2023 S MOHANTY GENERAL BRANCH-
FAO— MISC.
9/2025(07.08.2025 D K MOHANTY |GENERAL APPEAL
568/2016
SEC.
WP (C) - WRIT
9/2025(07.08.2025 30571/2023 P K MISHRA GENERAL BRANCH-




WP (C) - WRIT
1/2025/07.08.2025 16798/2011 |K C NAYAK GENERAL BRANCH-
WP (C) - WRIT
2/2025/07.08.2025 |;1.50 505, S S SAMANTRAY GENERAL BRANCH-
WA- WRIT
3/202507.08.2025 |00 505, [S BARIK GENERAL APPEAL
4/2025(07.08.2025 |°9¢” P SAHOO GENERAL
i 1150/1994
WP (C) -
8/2025|07.08.2025 12828/2007 R C ROUT GENERAL
1/202507.08.2025 |"A~ M MOHANTY GENERAL
-Ye- 175/1976
WP (C) - WRIT
3/202507.08.2025 5.5, 000, |S BARDHAN GENERAL BRANCH-
WP (C) - WRIT
6/2025|07.08.2025 |, 02% ., |P CDAS2 GENERAL BRANCH-
WP (C) - WRIT
7/2025(07.08.2025 |, )00 00D C SWAIN GENERAL BRANCH-
WP (C) - WRIT
8/2025/07.08.2025 |3, 070 505, [P K MOHANTY |GENERAL BRANCH-
9/202507.08.2025 |FLA” P K PANDA GENERAL
-Ve- 190/2004
MATA- FIRST
1/2025/07.08.2025 (o0 0,, B K PANI GENERAL ADPEAL
WP (C) - WRIT
4/2025/07.08.2025 13199,2023 P C SWAIN GENERAL BRANCH-
WRIT
WP (C) - BRANCH
5/2025(07.08.2025 1342 /2024 |T SWAIN GENERAL (DIVISI
BENCH-:
WP (C) -
6/2025(07.08.2025 19810/2014 B SINGH GENERAL
CRLMP- WRIT
8/2025/07.08.2025 |/ ., 0, |CHANDRAKANTA |GENERAL BRANCH-
WP (C) -
9/2025(07.08.2025 19811/2014 B SINGH GENERAL
cMP— WRIT
0/2025|07.08.2025 114972023 |S N DAS GENERAL BRANCH-
BLAPL- SATYAJIT L
3/2025/07.08.2025 6782/2025 |BISWAL GENERAL PetitionAnnexure,
8/2025|07.08.2025 |WP(C)- N C NAYAK GENERAL




21722/2025

WP (C) - WRIT
9/2025|07.08.2025 21114/2025 1 K DASH GENERAL BRANCH-
WP (C) - WRIT
1/2025|07.08.2025 16747/2025 C RANA GENERAL BRANCH-
ABLAPL-
2/2025/07.08.2025 3136/2025 R SETHI GENERAL
ABLAPL-
3/2025/07.08.2025 1124/2025 H K DASH GENERAL
CRLMC-
4/2025|07.08.2025 472172024 H K DASH GENERAL
ABLAPL-
6/2025(07.08.2025 8844/2025 SK NAYAK GENERAL
ABLAPL-
7/2025|07.08.2025 8858/2025 A K PANDA GENERAL BAIL-2
ABLAPL-
8/2025(07.08.2025 8738/2025 C SAHU GENERAL
CONTC-
1/2025|07.08.2025 3287/2025 R K MAHABHOI |GENERAL
CONTC-
2/2025|07.08.2025 3276/2025 S K NAYAK GENERAL
CRLA-
4/2025(07.08.2025 §45/2025 G SATPATHY GENERAL
BLAPL-
5/2025|07.08.2025 11656/2024 T MISHRA GENERAL
CRLREV-
7/2025|07.08.2025 456/2024 B B MALLI CK |GENERAL
WP (C) - WRIT
9/2025(07.08.2025 16229/2025 SURYAKANTA GENERAL BRANCH-
WP (C) -
1/2025|07.08.2025 19195/2024 M DAS GENERAL
WP (C) -
2/2025/07.08.2025 4414/2025 M DAS GENERAL
WP (C) - WRIT
5/2025]07.08.2025 1,545 50,5 S SAHOO GENERAL BRANCH-
ABLAPL-
8/2025|07.08.2025 6757 /2025 R K BARIK GENERAL
0/202507.08.2025 |CRLME- P K MISHRA  |GENERAL

909/2025




CRLMP-
1/2025/07.08.2025 451/2025 P K MISHRA GENERAL
CRLMC-
3/2025/07.08.2025 2980/2025 J KAR GENERAL
CRLMC-
4/2025/07.08.2025 2456/2024 P PARTIDA GENERAL
ABLAPL-
7/2025/07.08.2025 8901/2025 S K PATEL GENERAL
ABLAPL-
8/2025/07.08.2025 8902/2025 S K PATEL GENERAL
WP (C) - WRIT
0/2025/07.08.2025 9516/2025 D K JENA GENERAL BRANCH-
ABLAPL- ASHOK KUMAR
4/2025(07.08.2025 oo L GENERAL Order Dtd. 2025-08-06
ABLAPL- ASHOK KUMAR
5/2025(07.08.2025 (oot L R GENERAL Order Dtd. 2025-08-06
6/2025(07.08.2025 |WELC)~ SARAT DASH  |GENERAL Order Dtd. 2025-08-04
15364/2025
ABLAPL-
7/2025(07.08.2025 [ooSU . [P, K. DASH  |GENERAL Order Dtd. 2025-08-06
9/202507.08.2025 |PPAPL” P. K. DASH |GENERAL Order Dtd. 2025-08-06
U8 4483/2025 |°° %- :
CRLMP- MANOJ KUMAR
3/202507.08.2025 (St GENERAL Judgement Dtd. 2025-08-06
CRLMP- MANOJ KUMAR
4/202507.08.2025  [C 0 GENERAL Judgement Dtd. 2025-08-06
CRLMC- SRINIBASH
1/2025(07.08.2025 |-t Ty GENERAL Order Dtd. 2025-08-06
ABLAPL-
0/202507.08.2025 [25077 " . |S. CHOUDHURY |GENERAL Order Dtd. 2025-08-05
3/2025(07.08.2025 (ABLAPL™ ¢ cHOUDHURY |GENERAL Order Dtd. 2025-08-05 BATL-2
-08. 8836/2025 |° :
5/202507.08.2025 "B (C)- B. MOHANTY  |GENERAL Order Dtd. 2025-08-04
-08. 16648/2025 P :
6/2025(07.08.2025 |FAO- B. MOHANTY  |GENERAL Order Dtd. 2025-07-31 MISC.




333/2025 APPEAL
SEC.

TRP (C) - S. R.

7/2025|07.08.2025 263/2024 PATTNATK GENERAL Order Dtd. 2025-08-01
CRLMC- PARTHA

0/2025|07.08.2025 3035/2025 |SARATHT DAS GENERAL Order Dtd. 2025-08-07
CRLMC- PARTHA CRIMINZ

1/2025|07.08.2025 2945/2025 |SARATHT DAS GENERAL Order Dtd. 2025-08-06 MISC
WP (C) - Order Dtd. 2025-07-

2/2025/07.08.2025 15695/2025 J. SAHOO GENERAL 24Petition, Annexure,Misc.case,
ABLAPL-

3/2025/07.08.2025 BALARAM SINGH GENERAL Order Dtd. 2025-08-06 BAIL-1
8886/2025
ABLAPL- SARBESWAR

2/2025/07.08.2025 8736/2025 |SAHOO GENERAL Order Dtd. 2025-08-04 BAIL-2

NIC



